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Aggarwal (the previous contractors) and
since this facility was given to the previous
contractor, the same was allowed to this
Society, However, this facility will be with-
drawn while awarding a new contract.

Main Exports from Kerala

7977. SHRI VAYALAR RAVI: Will
the Minister of FOREIGN TRADE be plea-
sed to state :

(a) the main items of exports from
Kerala and the total amount of exports of
these items in 1970-71 and 1971-72;
and

(b) a brief outline of the steps taken by
Government to increase the production and
export of these items ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE): (a) and (b). Statewise
statistics are not available.

Export I ive Li given to
Small Scale Exporters being
atilised by Large Export
Houses

7978. SHR! VAYALAR RAVI : Wil
the Minister of FOREIGN TRADE be plea-
sed to state :

(a) whether large export houses are
utilising the export incentive licences given
to small scable exporters; and

(b) if so, the steps taken to prevent these
incentive licences being utilised by large
export houses ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHR1
A.C. GEORGE) : (a) Under the Import
Trade Control Policy for Registered Ex-
porters a copy of which has already been
placed on the table of the House on 3rd
April, 1972, Eligible Export Houses can
gequire licences by transfer irrespective of
the fact whether the licences are issued to
Small Scale or Large Scale Sector under
certain conditions 8 laid down in the
Policy.
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{b) The entire syrtem 1s under constant
review and a strict watch is kept to prevent
misuse.

Requirement of Power Estimated
by Eastern Regional Electricity

Board
7979. SHRI SUKHDEO PRASAD
VERMA : Will the Mumister of IRRIGA-

TION AND POWER be pleased to state :

(a) whether Eastern Regional Electricity
Board which held its sitting on the 2nd May,
1972 has estimated the power requirement
of the region under the decade plan for the
period 1971 to 1981; and

(b) if so, the estimated requirement ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) No,
Sir,

(b) Does not arise.

Decision on D ds of staff of
Signa) and Telecommunication
Department of Indian
Railways

7980. SHRI CHANDRIKA PRASAD :
Will the Minister of RAILWAYS be pleased
to refer to thc reply given to Unstarred
Quostion No. 7551 on the 10th August,
1971 regarding the action taken on demands
of Signal and Telecommunication Depart-
ment staff of Indian Railways and state the
progress of action taken in respect of matters
referred to stems Nos. 4,6,7,9,10 of the
statement attached to the reply to the afore-
said Question ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : A statement
giving the information is laid on the Table
of the House [Placed in Library. See No,
LT 3114/72]

Implementation of Recommendat-
jons of Railway Accidents
Inquiry Committee

7981. SHRI CHANDRIKA PRASAD :
Will the Minister of RAILWAYS be pleased
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to state whether recommendations of Rail-
way Accidents Inquiry Committee 1968 in
paras 668 10 670 of their Report and item
No. 324 (v) of the “Views of Ministry of
Railway™ thereon have been implemented ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA): Steps are under
way to implement the recommendations
from the current financial year.
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